
CENTRAL ADMINISTRATIVE TRIBUNAL 
ERNAXULAM BENCH 

OA 261/99 

Tuesday the 1st day of 3uno 1999, 

CORAM 

HON'BLX MR A.V.HARIDASAN, VICE CHAIRMAN 

N. Biju Kumar 
Puthenpurayil House 
Kuthukuzhi P.O. 
Kothaitgalam 	 .. . Applicant 

(By advocate Pit O.V.Rsdhskrishnan) 

Versus 

Senior Superintendent of Poet Officss 
A]uy* Division 
Aluva. 	 • ..Respssd.at. 

(By advocate Mr G.org. Joseph) 

, 

The application having been heard on let Ju*e 1999, 
the ?ribu*al on the same day delivered the following: 

0 R DE R 

HO$'BLE MR A.V.HARIDASAN, VICE CHPiXRMM 

Since miscsl]anso*s application No. 483/99 for early 

hearing has been all.wed, the Ok has been taken for hearing. 

The prayers in the Ok are to issue appropriate direction 

to the respondent not to make any regular appointment to the 

post of Extra Departmental Branch Post Master, Kuthukuzhy 

Branch Post Office till the claim of the applicant for 

compassionate appointment in terms of Annexures Al it A2 

is considered and finally dispsed of and for a declaration 

that the respondent is not competent to make selection for 

regular appointment to the post of Extra bepartmental Branch 

Post taaster, Kuthukuzhy Branch Po*t Of face during the pendency 

of the application. 

2. Respondent has filed a reply statement in which it has 

been stated that the jise of the applicant f•r compassionate 

appointment is being considered by the Circle Relazation Committee 

and that ti]l a decision is taken, the post will not be filled 

up on regular basis. 

V 



/ 

30 . In view of the above statement, there is no controversy 

which needs . to be adjudicated. Therefore, the application 

is disposed of taking note of the undertaking by the 

respondent in the reply statement, without any direction. 

There is no order as to c.ets. 

Dated let June 1999 6  

A.V. NRtbMAN 
VICE CHAIRM1N 

aa. 
I 
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Annexuree referred to in the orders 

A4, true copy of letter No.14-25/91...E'rrg, dte& 
5.8.93 of the Director General of Posts. 

A..2, True copy of letter No. 17'.85/93...ED&?rg.dtecl 
2.2.94 of the Director General of Poste 

I 


